FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF GLOBAL COLLECT INDIA
PRIVATE LIMITED

1. | Name of corporate person GLOBAL COLLECT INDIA PRIVATE
LIMITED

2. | Date of incorporation of corporate person 07/04/2006
3. | Authority under which corporate person is | Registrar of Companies, Maharashtra, Mumbai
incorporated /registered

4. | Corporate Identity Number—/t—ZLimited | U65192MH2006PTC160998
Liabiity—Identity—Number—of  corporate
person

5. Address of the Registered Office and | #1302, Tower-3, ONE International Center,
Principal Office (If Any) of corporate person | Senapati Bapat Marg, Elphinstone Road (West),
Mumbai, Mumbai City Maharashtra, 400013

6. | Liquidation Commencement Date of | 12" February, 2024

Corporate Person )
7. | Name, address, email address, telephone | Ms. Nayana Premji Savala
number and the registration number of the | 1/101-A, Vishal Susheel CHS, Nariman Road, Vile
Liquidator Parle East, Mumbai 400 057 Maharashtra, India
Email: nalinisavala@gmail.com

Tel.: 9082605500

IP Registration No: IBBI/IPA-003/1P-
NO00051/2017-18/10491

8. Last date for submission of claims 12" March, 2024

Notice is hereby given that Global Collect India Private Limited has commenced voluntary liquidation on 12
February 2024.

The stakeholders of Global Collect India Private Limited are hereby called upon to submit a proof of their
claims, on or before 12" March 2024, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

Romalort—

Nayana Premji Savala "‘ll*i‘;;:w_,,\,.
Liquidator of GLOBAL COLLECT INDIA PRIVATE LIMIFED.
IP Regn No .:IBBI/IPA-003/IP-N00051,/2017-18/10491
Mob - 9869043453/9082605500

Address: 1/101-A, Vishal Susheel Chs,

Nariman Road Vile Parle East Mumbai- 400057

AFA- Expire On 19/12/2024.
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Public Works Department
E-Tender Notice No.- 41 (Year 2023-24)
Nashik Municipal Corporation, Nashik Public Works
Department vide E-Tender Notice No.41 (Year 2023-24)
invites bids for 03 number of works which will be displayed
on the website www.mahatenders.gov.in. from dt.
16/02/2024 to 01/03/2024 up to 3.00 pm Last date for
acceptance of tender will be dt. 01/03/2024.
Note- All further necessary notices/clarifications will be
published on the online website.
Sd xxx Sd xxx
City Engineer Commissioner and Administrator
Nashik Municipal Corporation Nashik Municipal Corporation

Wq%/m.%/xm/ﬁ.zt«/o%/?o%
0SB| ‘STATE BANK OF INDIA

STRESSED ASSETS MANAGEMENT BRANCH - |

STRESSED ASSETS MANAGEMENT BRANCH-I, MUMBAI :- 2nd Floor,
The Arcade, World Trade Centre, Cuffe Parade, Colaba, Mumbai - 400 005.
Email ID: sbi.04107@sbi.co.in Tel : 022-2217 7680, 2217 7681, 2215 4227

[See Rule 8 (1)] POSSESSION NOTICE (For Immovable Property)

Whereas The undersigned being the Authorised Officer of the State Bank of
India under Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act [Act], 2002 and in exercise of the powers
conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules [Rules], 2002 issued a Demand Notice dated
17.11.2023 calling upon the Borrowers Shri Haresh Gurbux Doulatani &
Smt. Priya Haresh Doulatani and the Guarantor, Shri Vinod Gurbux
Doulatani to repay the amount mentioned in the notice being
Rs.15,42,07,211/- (Rupees Fifteen Crores Forty Two Lac Seven
Thousand Two Hundred Eleven Only) as on 17.11.2023 and further interest,
costs, etc. thereon within 60 days from the date of receipt of the said notice.

The Borrower and Guarantor(s) having failed to repay the amount, notice is
hereby given to the Borrower/ Guarantor and the public in general that the
undersigned has taken Symbolic Possession of the property described
herein below in exercise of powers conferred on him/ her under Section
13(4) of the said Act read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this the 15th day of February of the year 2024.

The Borrower and Guarantor(s) in particular and the public in general are
hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of the State Bank of India for an amount
of Rs.15,42,07,211/- (Rupees Fifteen Crores Forty Two Lac Seven
Thousand Two Hundred Eleven Only) as on 17.11.2023 and further
interest, costs, etc. thereon.

The Borrower and Guarantor(s) attention is invited to provisions of Sub-
section (8) of Section 13 of the Act, in respect of time available to redeem
the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Immovable Property in the name of
Shri Haresh Gurbux Doulatani & Smt. Priya Haresh Doulatani

Duplex Flat/ Pent House bearing No.1501, having area 5170 sq. ft. with an
open terrace adm. Area 3700 sq. ft. comprising of carpet area 3655 sq. ft.
on the 15th Floor, carpet area 1515 sq. ft. on the 16th Floor, with an
attached terrace adm. Area about 1910 sq. ft. and full terrace adm. Area
1790 sq. ft. on the 17th Floor in the building known as “ELEGANCE” of
“Elegance CHS Ltd.”, situated at Village-Naupada, Near Forest Office,
L.B.S. Marg, Teen Hath Naka, Naupada, Thana (West), District Thane -
400602, in the name of Shri Haresh Gurbux Doulatani & Smt. Priya
Haresh Doulatani.

(CERSAI Registration vide Security Interest ID: 400012417634 and
Asset |D:200012392318)

géf NASHIK MUNICIPAL CORPORATION, NASHIK

Sd/-
Authorised Officer
under SARFAESI Act 2002

Date : 15.02.2024
Place : Thane

;@ Thane Municipal Corporation, Thane

Public Work Department
Tender Notice

Online Tender notice is hereby published for 01 (One)
works of “ Construction of Clean Street Food Hub at
Kopri Area Thane (East). Participation in this tenders
will be prohibited for those tenderer against whom penal
action of de-registration has been taken or initiated by
any Government, Semi Government, Public Section
undertaking, urban local body, Municipal Corporation
etc. The details are available in the tender Document.
Tender Notice & Tender document will be available on
Website http://mahatenders.gov.in on or before date
16/02/2024 to dt. 23/02/2024 up to 16.00 Hrs. Online
tender shall be accepted on System Websitehttp://
mahatenders.gov.in on or before dt. 23/02/2024 upto
16.00 hrs. The tender shall be opened after dt.26/02/
2024 at 16.00 hrs in front of tenderer or their authorized
representative.

TMC/PRO/PWD-HQ/1345/2023-24 SD/-
Dt.15/02/2024 Dy.City Engineer,
plsvisitourofficialweb-site Thane Municipal Corporation
www.thanecity.gov.in

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH - COURT 1
COMPANY PETITION NO. 247 OF 2020
ABG CAPITAL LIMITED

NOTICE OF PETITION
Notice is hereby given that a petition for the winding up of the above-named Company has
been presented by the Petitioner Company and that the said petition is directed to be heard
before the Tribunal on the day of May 17, 2024.
Any creditor, contributory or other person desirous of supporting or opposing the making of
an order on the said petition should send to Adv. Sukanya Bhaumik, at the address
mentioned below, notice of his intention signed by him or his representative with his name
and address so as to reach the advocate not later than five days before the date fixed for
the hearing of the petition and appear at the hearing for the purpose in person or by his
representative. A copy of the petition shall be furnished by the undersigned to any creditor or
contributory on payment of the prescribed charges for the same. Any affidavit intended to be
used in opposition to the petition should be filed in Tribunal and a copy served on the
undersigned not less than five days before the date fixed for the hearing.
Adv. Sukanya Bhaumik
(Advocate for the Petitioner)
501, Sukh Sagar,
N S Patkar Marg, Mumbai- 400007
Email: sukanya@samvittilegal.co

...PETITIONER

Dated this 16 of February, 2024.

Powai Branch: Paradise, E-Wing, Raheja Vihar,
Chandivali Farm Road, Mumbai - 400072.
Tel.: 022-28581469 « Fax: 022-28581456,
E-Mail: powai.mumbainorth@bankofindia.co.in

Date:12.02.2024

d 3w e <
Bank of India BOI ;@'\/
Relationship beyond banking
Ref No: Pow/SARFAESI/23-24/8
POSSESSION NOTICE

Whereas,

The undersigned being the Authorized Officer of Bank of India, Powai Branch,
under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of powers conferred under section
13(12) read with rules 8 & 9 of the Security Interest (Enforcement) Rules, 2002
issued a Demand Notice dated 03.06.2023 calling upon the borrowers
Mrs.Varsha Yogesh Mishra and Mr. Yogesh Suryanarayan Mishra to repay the
amount mentioned in the notice being Rs.72,37,531.05 /-(Rupees Seventy Two
Lakhs Thirty Seven Thousand Five Hundred Thirty One and Five Paisa) plus
interest thereon within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the
borrower, guarantor and the public in general that the undersigned has taken
Symbolic possession of the property described herein below in exercise of
powers conferred on him under section 13(4) of the said Act read with rules 8 & 9
on this 12.02.2024.

The borrower/guarantors in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will be
subject to the charge of Bank of India, Powai Branch, for an amount of
Rs.72,37,531.05 /- (Rupees Seventy Two Lakhs Thirty Seven Thousand Five
Hundred Thirty One and Five Paisa) plus interest thereon.

Description of immoveable Property

All that part and parcel of the property consisting of Property at Flat No. 304,
3rd Floor, Vidhi Heights CHSL, Near Deepak Hospital, Mira Bhayander
Road,Thane-401105.

Date: 12.02.2024
Place: Mira Bhayander Road

(Sushil Kumar Saxena)
Authorized Officer

POSSESSION NOTICE
(for immovable property)
Whereas,

The undersigned being the Authorized Officer of INDIABULLS ASSET
RECONSTRUCTION COMPANY LIMITED (CIN:U67110MH2006PLC305312)
under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of powers conferred under Section 13
(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued
Demand Notice dated 28.10.2023 calling upon the Borrower(s) DEEPA
GELLARAM JAISINGHANI AND JYOTI NARESH NENANI (GURANTOR) to
repay the amount mentioned in the Notice being Rs. 1,40,563/- (Rupees One
Lakhs Forty Thousand Five Hundred Sixty Three Only) against Loan Account
No. D003XXXI-02 (Earlier Loan Account No. HHEKAL00529652 of IHFL) as on
26.10.2023 and interest thereon within 60 days from the date of receipt of the said
Notice.

The Borrower(s) having failed to repay the amount, Notice is hereby given to the
Borrower(s) and the public in general that the undersigned has taken symbolic
possession of the property described herein below in exercise of powers conferred
on him under Sub-Section (4) of Section 13 of the Act read with Rule 8 of the
Security Interest (Enforcement) Rules, 2002 on 12.02.2024.

The Borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of Indiabulls Asset Reconstruction Company Ltd. for an amount of
Rs. 1,40,563/- (Rupees One Lakhs Forty Thousand Five Hundred Sixty Three
Only) ason 26.10.2023 and interest thereon.

The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of
the Actinrespect of time available, to redeem the Secured Assets.

MUMBAI SLUM IMPROVEMENT BOARD w151
A REGIONAL UNIT OF MHADA
( MAHARASHTRA HOUSING AND AREA DEVELOPMENT

AUTHORITY,)
Tel no. - 022-66405250, E-mail - eee.east1 @gmail.com

e-TENDER NOTICE

Executive Engineer (East) Division, Mumbai Slum
Improvement Board, (Unit of MHADA) Room No. 536, 4th
floor, Griha Nirman Bhavan, Bandra (East), Mumbai - 400 051
Phone Number (022) 66405251 is inviting Open / Regular e-
Tender for the 04 number of works in the form of B1
(Percentage Rate) from the Registered contractors in the
corresponding appropriate class of contractor or any Govt. /
Semi Govt. organization, via online e-tendering system. The
detailed tender notice and Tender Documents shall be
available & can be downloaded from Government of
Maharashtra portal https://mahatenders.gov.in. Bidding
documents can be loaded on the website. The tender
Document sale start on dated 16/02/2024, 10.30 am to
Document sale end date 23/02/2024, 6.15 pm. Corrigendum /
Amendments if any could be published only on the
https://mahatenders.gov.in website. The Competent
Authority reserves the right to reject any or all the tenders
without assigning any reason there of Conditional offers will
not be accepted.

Sd/-
Executive Engineer (East),
M. S | B Board, Mumbai
MHADA - Leading Housing Authority in the Nation
CPRO/A/184

DESCRIPTION OF THE IMMOVABLE PROPERTY

FLAT NO. 502 HAVING CARPETAREAABOUT 21.41 SQUARE METERS ON 5TH

FLOOR, “WING-A” IN THE BUILDING KNOWN AS “SADGURU KRIPA

APARTMENT” CONSTRUCTED UPON LAND BEARING SURVEY NO. 132,

H.NO. 1+11A, C.T.S NO. 9241, 9247 AND SURVEY NO. 132, H. NO. 2+12B, C.T.S

NO.9248(P), 9242, 9243, SITUATED IN VILLAGE AMBERNATH, DISTRICT
THANE -421503, MAHARASHTRA.

Sd/-

Authorised Officer

Indiabulls Asset Reconstruction Company Ltd.

Trustee on Behalf Indiabulls ARC— XXXI

Date :12.02.2024
Place: THANE

‘ Powai Branch: Paradise, E-Wing, Raheja Vihar,

S 3w R ~ Chandivali Farm Road, Mumbai - 400072.
Bank of India BOI }{/ Tel.: 022-28581469 « Fax: 022-28581456,
Relationship beyond banking

E-Mail: powai.mumbainorth@bankofindia.co.in
Ref No: Pow/SARFAESI/23-24/6 Date: 12.02.2024
POSSESSION NOTICE

Whereas,

The undersigned being the Authorized Officer of Bank of India, Powai Branch,
under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of powers conferred under section
13(12) read with rules 8 & 9 of the Security Interest (Enforcement) Rules, 2002
issued a Demand Notice dated 06.05.2023 calling upon the borrower
Mr. Ramesh Harishchandra Powle to repay the amount mentioned in the notice
being Rs.11,99,663.80/- (Rupees Eleven Lakh Ninety Nine Thousand Six
Hundred Sixty Three and Eighty Paisa) plus interest thereon within 60 days from
the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the
borrower, guarantor and the public in general that the undersigned has taken
Symbolic possession of the property described herein below in exercise of
powers conferred on him under section 13(4) of the said Act read with rules 8 & 9
on this 12.02.2024.

The borrower/guarantors in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will be
subject to the charge of Bank of India, Powai Branch, for an amount of
Rs.11,99,663.80/- (Rupees Eleven Lakh Ninety Nine Thousand Six Hundred
Sixty Three and Eighty Paisa) plus interest thereon.

Description of immoveable Property

All that part and parcel of the property consisting of Property at Flat No. 001,
Ground Floor, A Wing, Pramarth Apartment CHSL, Jivdani Nagar, Opp.Post
Difice, Virar East, Palghar 401303.

PUBLIC NOTICE

E-AUCTION OF IMMOVABLE PROPERTIES AT SHIVAJI NAGAR, PUNE,
MAHARASHTRA, INDIA
AAJ KA ANAND PAPERS LIMITED
(In Liguidation under the provisions of the Insolvency & Bankruptcy Code, 2016)
The following assets will be sold under instructions from the undersigned Liquidator of Aaj Ka
Anand Papers Limited - In Liquidation appointed by National Company Law Tribunal, Mumbai
under the provisions of the Insolvency and Bankruptcy Code, 2016 on “AS IS WHERE 1S” basis:

FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of Indiia
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
GLOBAL COLLECT INDIA PRIVATE LIMITED

(Sushil Kumar Saxena)
Authorized Officer

ate: 12.02.2024
lace: Virar, Palghar

GLOBAL COLLECT INDIA PRIVATE

In accordance with the General Circular No. 14/2020 dated April
8, 2020, No. 17/2020 dated April 13, 2020, and No. 20/2020
dated May 5, 2020 read with General Circular No. 09/2023
dated September 25, 2023 and other related circulars issued by
the Ministry of Corporate affairs, the Company has additionally
enabled a process for the limited purpose of receiving shareholder
notices, communications and other intimations during the calendar
year 2024 and the Members may temporarily update their email
address by accessing the link https:/liiplweb.linkintime.co.in/
EmailReg/Email_Register.html.

For further details, kindly visit: https://marico.com/india/investors/
documentation;

BSE Limited - https://www.bseindia.com/; and

The National Stock Exchange of India Limited- https:/www.
nseindia.com/

For Marico Limited
Sd/-

Vinay M A

Company Secretary &
Compliance Officer

Date: February 16, 2024
Place: Mumbai

MAarico o T Eamnest Money 1. [Name of corporate person
et Reserve Price Deposit LIMITED
MAR'CO LIMITED - - 2. |Date of incorporation of 07/04/2006
Block A — Commercial space on ground floor (back side | 3,44,52,000 34,45,200
: CIN: L15140MH1988PLC049208 area and not shops in front side) of Aaj Ka Anand corporate person
Registered Office: 7*" Floor, Grande Palladium, 175, Building, Plot No. 713+714/6, CTS No. 364-+365/6, 3. |Authority under which corporate| Registrar of Companies, Maharashtra,
CST Road, Kalina, Santacruz (East), Mumbai — 400 098. Shivaji Nagar, Pune 411005, Maharashtra, India — person is incorporated / Mumbai
We-I:;.i tg?.v.v \A(/)vezn-w g?l‘é i ggSmOEF r?l);llN%vé)szti-rgrigggos?:o " Tentative Carpet Area is 1,718 square feet registered
' ) B ) ' Block B — Commercial space (unit nos. 211 to 213) on | 1,65,88,800 16,58,880 4. |Corporate Identity Number+ | U65192MH2006PTC160998
NOTICE second floor of Aaj Ka Anand Building, Plot No. it tabif f
(For the attention of the Members of Marico Limited) Hf&)élﬁshm t']“to- 3?‘;%35%3/5{ ?_hiva(j)i Nagtak Pune of corporate person
, Maharashtra, India - Tentative Carpet Area is i 3 i
In order to enable sending of notices and other statutory 918 square feet b 5. Aeress of thp Reg's“’Fed #1302, Tower 3, ONE Intematlonal Center
ot ) ; ; Office and Principal Office Senapati Bapat Marg, Elphinstone Road
communications/benefits to the Members in electronic form, we Block C _ Residential flat T floor of A@l Ka | 2.82.38670 28.23.867 ’ .
request the Members of Marico Limited (“Company”) to register/ ock & - Tlesideria Tiat 0 Seconc 1o 0 2a 1@ | £,64.56, o (If Any) of corporate person | (West), Mumbai, Mumbai City
I . A A Anand BLII|dIﬂg, Plot No. 713+714/6, CTS No. Mah htra, 400013
update their e-mail address and bank account details/mandate in 364-+365/6, Shivaji Nagar, Pune 411005, Maharash- —_ anarashura,
the following manner: tra, India - Tentative Carpet Area is 1,757 square feet 6. |Liquidation Commencement | 12" February, 2024
i istrati i i Blook D — st floorof A Ka Anand Bulding, Pt No. | 5,6445950 | 56,44,5%5 Date Of Corporate Person
Particulars Mann?r for reglstra.tlonlup.datlr?g deta.lls. 71030+711/6|rETSOI\[I){).0361?]+ ;SS%HShi\;Jalji Il{l]géaroPunoé 0, il 7. [Name, address, email address, | Ms. Nayana Premji Savala
For sha.res held |By writing to Link Intime India Private Limited, 411005, Maharashtra. India - Tentative Carpet Area is telephone number and the 1/101-A, Vishal Susheel CHS,
in Physical form: t(';\e Reglstrarh anddt;l'ransfce:r %]1en2t47ofp thlf 3677 square feet registration number of the Nariman Road, Vile Parle East,
ompany, at their address C - , ark, . iqui i i
LB e M 2 el Weat. Mumbal - 400 083 Citiotel Property - All pece and parcel o the premises | 16,21,32,000 | 1,62,13,200 Liquidator Mumbai 400 057 Maharashira, India
9 ity - known as The Citiotel at Plot No. 713+ 714/14 at CTS Email: nalinisavala@gmail.com
or at rnt.helpdesk@linkintime.co.in/ UL . st .
kyc@linkintime.co.in No. 364+ 365/14 Shivajinagar, Pune — 411005 Tel.: 9082605500 IP Registration No:
= comprising of basement / lower ground parking floor, IBBI/IPA-003/IP-N00051/2017-18/10491
For shares By contacting the concerned Depository upper ground floor, first floor, second floor, third floor, 8. [Last date for submission of 12" March, 2024
held in Participant. fourth floor and fifth floor constructed thereon along claims
Dematerialized with existing infrastructure. Plot area is 521 square
form: meters and built-up area is 688.49 square meters.

*Excluding taxes, levies, charges, duties, transfer fees, stamp duty, registration fees, premiums
etc. No representation as to warranties and indemnities shall be made.

Schedule of Important Dates for E-Auction
Last Date to Submit Eligibility Documents | 01 March 2024

Last date to Declare Eligible Bidders 08 March 2024
Due Diligence & Inspection Dates 09 March 2024 to 16 March 2024
Last Date to pay Earnest Money Deposit | 19 March 2024

Date of E-auction 21 March 2024
The payment of sale consideration is to be made within 90 (ninety) days after e-auction
confirmation letter. However, any payment after 30 (thirty) days but before 90 (ninety) days shall
attract interest at the rate of 12% (twelve percent) per annum. E-auction confirmation letter shall
automatically be cancelled if the full sale consideration is not received within 90 (ninety) days.
Please visit https://nesl.co.in/auction-notices-under-ibc/ for detailed terms and conditions
of e-action. For any query, please send email to the undersigned at akapl.liq@gmail.com

Sd/-

Notice is hereby given that Global Collect India Private Limited has commenced
voluntary liquidation on 12" February 2024.

The stakeholders of Global Collect India Private Limited are hereby called upon to
submit a proof of their claims, on or before 12" March 2024, to the liquidator at the
address mentioned againstitem7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronicmeans.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator:
Date : 16" February, 2024
Place : Mumbai Nayana Premiji Savala
Liquidator

Public Notice

otice is hereby given that my Clients intend to purchase and have
ihstructed me to investigate the title of owners 1)Smt. Surekha Babu
Ghavat, 2)Smt. Anjana alias Anjali Dhondu Nichite & 3)Smt. Jayshree
Ghanshyam Bhere to lands bearing 1)Survey No. 21, Hissa No. 5, Area
#-81-00 (H-R-Sq. Mtrs), P. K. 2-08-00 (H-R-Sq. Mtrs), Total Area 6-89-00
-R-Sq. Mtrs) Assessment Rs. 3.00 Rs. Ps., 2)Survey No. 23, Hissa No. -,
Area 1-39-10 (H-R-Sq. Mtrs), P. K. 0-71-30 (H-R-Sq. Mtrs), Total Area
10-40 (H-R-Sq. Mtrs), Assessment Rs. 3.06 Rs. Ps., 3)Survey No. 30,
issa No. 1, Area 0-53-60 (H-R-Sq. Mtrs), P. K. 0-21-50 (H-R-Sq. Mtrs),
ptal Area 0-75-10 (H-R-Sq. Mtrs) Assessment Rs. 1.16 Rs. Ps., 4)Survey
0. 30, Hissa No. 2, Area 0-01-00 (H-R-Sq. Mtrs), P. K. 0-00-50 (H-R-Sq.
itrs), Total Area 0-01-50 (H-R-Sq. Mtrs), Assessment Rs. 0.03 Rs. Ps., 5)
Survey No. 30, Hissa No. 3, Area 0-01-50 (H-R-Sq. Mtrs) Assessment Rs.
0L06 Rs. Ps., 6)Survey No. 30, Hissa No. 4, Area 0-11-00 (H-R-Sq. Mtrs), P.
4. 0-03-00 (H-R-Sq. Mtrs), Total Area 0-14-00 (H-R-Sq. Mtrs) Assessment
Rs. 0.06 Rs. Ps., Total area to be sold 9-91-50 (H-R-Sq. Mtrs) being, lying
and situate at village Kunkabhe, Taluka Shahpur, Dist. Thane; All
Persons having any claim, right, title or interest in the said property
way of sale, mortgage, charge, lien, gift, use, trust, possession,
ihheritance or what so ever are hereby requested to make the same
mown in writing with supportive proofs to the undersigned at our
below mentioned office address, within 14 days from the date hereof,
otherwise the investigation and the said purchase transaction shall
be completed by our client without any reference to such claim/s and
the same if any shall be considered as waived.

Qffice Address: - 1)Gala No. 1, Signature/-
irst Flr, Suresh Smruti Bldg'. Adv. Ganesh K. Kathe
Beside Kharbao Police B.A. L.L.B., M.B.A. (9822102435)
ghowky, Kharbao, Tal. Bhiwandji, Dist. Thane.

2)Shop No. 96, 2™ Flr, Haridhara Complex, Anjur Phata,

Bhiwandi - 421302. Dist. Thane

@

FEDERAL BANK

L
YOUR PERFECT BANKING PARTNER
Loan Collection & Recovery Department - Mumbai Division

Jitender Kumar Jain

Liquidator of Aaj Ka Anand Papers Limited

Regn. No. - IBBI/IPA-002/IP-N00033/2016-17/10070

(AFA No: AA2/10070/02/181024/202916 - Validity Date: 18/10/2024)
Address: Level 11, Platina, C-59, G Block, BKC,

Bandra (East), Mumbai 400 051, India

E/ jitl jain@gmail.com

TR

SINCE 1917

against the respective properties.

is 11/03/2024 by 4:00 pm.

NKGSB CO-OP. BANK LTD.

Recovery Department : Laxmi Sadan ,361, V. P. Road, Girgaum, Mumbai - 400004
T : (022) 67545020/21/25/40/48/73/98; E : recovery @ nkgsb-bank.com

E-AUCTION NOTICE FOR SALE OF SECURED ASSETS (Under SARFAESI ACT 2002)

E-Auction Notice for sale of secured Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with proviso to rule 8(6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s), Mortgagor(s) and Guarantor(s) that the below described
immovable properties mortgaged/charged to the secured creditor Bank, the Physical Possession of which is taken by the Authorised Officer of
NKGSB CO-OP.BANK LTD., the secured creditor will be sold on “As is What is”, “As is where is” and “Whatever there is basis” and
“WITHOUT RECOURSE?” for the recovery of respective amount, due to the NKGSB CO-OP.BANK LTD (Secured Creditor) from the respective
Borrower(s)/Mortgagor(s)/Guarantor(s) as specified here under: The reserve price and earnest money deposit is mentioned in the table below

The auction will be conducted on 12/03/2024 between 11:00 a.m. to 01.00 p.m. with unlimited extension of five minutes on website
https://www.bankeauctions.com Last date for payment of EMD & submission of the documents at Recovery Dept or any of the nearest branch

Sr. NAME OF BORROWERS / MORTGAGORS/ A] Date of Demand Notice u/s| RESERVE |EARNEST MONEY| Details of Encumbrance
No. GUARANTORS 13(2) of SARFASI Act 2002 PRICE DEPOSIT known to the secured
DESCRIPTION OF MORTGAGED PROPERTIES  [B] Qutstanding amount as on| " " 12¢s | Rs.inlacs creditor Bank
31/01/2024 (Rs. In Lacs)
C] Date of Physical Possession
1 |1.Premier Refrigeration & Air Conditioning Pvt Ltd. A) 02/06/2012 60.00 6.00

Through its Director a.) Mr.Rajendra Dattatraya Thosar (g Rs 550,68

b.) Mrs.Shatataraka Rajendra Thosar
2. Mr.Hrishikesh Rajendra Thosar
3. Mrs.Chandrakala Dattatraya Thosar

C) 20/02/2014

Any unpaid property dues,
utility bills any other
encumbrance not known to
authorised office.

Office Premises No.215. admeasuring 365.00 sq.ft. built up area, on the 2nd floor, of the building known as “Hammer Smith
Industrial Estate”, Plot No.416, TPS III, Division Mahim off Sitaladevi Temple Road, Mahim, Mumbai- 400016. The said build-
ing consist of ground plus three floor. Within the limits of municipal ward G/North.

For Inspection on Demand Contact \

Mr. Vidyadhar Rangnekar on Mobile No.8779909508

Queries may be directed to recovery @ nkgsb-bank.com

redeem the secured asset.

Mumbai
16/02/2024

Place :
Date :

The online Auction will be conducted through C1 India (P) Ltd web portal https://www.bankeauctions.com The terms and condition of sale is
displayed on https://www.bankeauctions.com as well as the banks website on https://www.nkgsb-bank.com The bidders are directed to upload
their bids alongwith documentary evidence on https://www.bankeauctions.com In case bidders needs assistance they may contact for technical
support to Mr.Bhavik Pandya on 8866682937 or Support Mobile No 7291981124/25/26 of C1 India (P) Ltd. The physical documents are to
be submitted /post to NKGSB Co-op. Bank Ltd., General Manager — Recovery, Laxmi Sadan, 361, V. P.Road, Girgaum, Mumbai — 400 004.

STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESI ACT, 2002
The borrower(s) & Mortgagor(s) attention is invited to provisions of Sub-section (8) of Section 13 of the Act, in respect of time available, to

Sd/-
AUTHORISED OFFICER,
NKGSB Co-op. Bank Ltd.

IN THE MUMBAI DEBTS RECOVERY TRIBUNAL NO. I
(Ministry of Finance)
3rd Floor, Telephone Bhavan, Strand Road, Colaba,
Mumbai - 400 005
ORIGINAL APPLICATION NO. 466 OF 2022
Exhibit No. 13

HDFC BANK LTD. ...Applicant

Versus
Vedprakash Costyn India Private Limited and Ors.
...Defendants

SUMMONS

WHEREAS O.A. No. 466 of 2022 was listed before Hon'ble
Presiding officer on 12.10.2022 for issuance of summons.
WHEREAS this Hon'ble Tribunal is pleased to issue summons
on the said application under section 19(4) of the Act, (OA) filed
against you for recovery of debts of Rs. 3,18,27,372 (Rupees
Three Crores Eighteen Lacs Twenty Seven Thousand Three
Hundred and Seventy Two Only) being amount due together
with interest at monthly rests at the rate of 18 % p.a. as on 9th
March, 2020 together with further interest therein at the rate of
18% p.a. from 10th March, 2020 till payment and/or realization
towards Cash Credit(CC) facilities availed. (Application along
with documents etc. Annexed).

WHEREAS the service of summons could not be affected in
ordinary manner and whereas the Application for substituted
service has been allowed by this Hon'ble Tribunal.

©

1. Vedprakash Cotsyn India Private Limited,
having registered office at
(a) 102/103, Sanjay Mittal Industrial Estate, Building No. 3A,
Sir M.V. Road, Andheri (East), Mumbai-400 059 and
(b) 228, Sanjay Mittal Industrial Estate No. 3A, Kurla Road,
Andheri (East), Mumbai - 400 059.

2. Pankaj Vedprakash Aggarwal (Guarantor),
A -402, Madhuvan CHS Ltd., Gorai Simpli Road No. 1, Near
Kanti Park, Borivali (W), Mumbai -400092.

3. Manoj Vedprakash Agarwal (Guarantor),
A -402, Madhuvan CHS Ltd., Gorai Simpli Road No. 1, Near
Kanti Park, Borivali (W), Mumbai - 400092.

4. Vikas Vedprakash Aggarwal (Guarantor),
A -402, Madhuvan CHS Ltd., Gorai Simpli Road No. 1, Near
Kanti Park, Borivali (W), Mumbai - 400092.

5. Shakuntala Panmeshwari Dass Goyal (Guarantor),
A - 402, Madhuvan CHS Ltd.,Gorai Simpli Road No. 1, Near
Kanti Park, Borivali (W), Mumbai-400092. ...Defendants

Sd/-
Registrar
DRT-Il, Mumbai

The Federal Bank Ltd. Loan Collection & Recovery Department -
Mumbai Division, 134, 13th Floor, Joly Maker Chamber I,
Nariman Point, Mumbai-400 021
E-mail : mumlcrd @federalbank.co.in,

Phone : 022 - 22022548 / 22028427
CIN : L65191KL1931PLC000368, Website : www.federalbank.co.in
Sale Notice for Sale of Movable Assets Under the Securitization
and Reconstruction of Financial Assets and Enforcement of
Security Interest Act,2002 (hereinafter referred to as Act) read
with provision to 8 (6) of the Security Interest (Enforcement)
Rules,2002
Notice is hereby given to the public in general and in particular to the
borrowers and Guarantors that the below described movable
properties hypothecated/charged to the Federal Bank Limited
(Secured Creditor), the physical possession of which has been taken
by the Authorized Officer of The Federal Bank Limited (Secured
Creditor), will be sold on “As is where is”, “As is what is”, and
“Whatever there is” basis on 22/03/2024, for recovery of
Rs.64,33,433/- (Rupees Sixty Four Lakhs Thirty Three Thousand
Four Hundred and Thirty Three Only) as on 22/03/2024 along with
further interest, charges and cost thereon due to The Federal
Bank Limited (secured creditor) till realization from 1) Mr.
Pradeep Motilal Agarwal alias Pradeep Agarwal, Son of Mr. Motilal
Biharilal Agarwal, carrying on business in the name and style of
M/s Goyal Enterprises and 2) Mrs. Pooja Pradeep Agarwal, Wife of
Mr. Pradeep Motilal Agarwal. The Reserve price for each of the
hypothecated vehicle described below in Lot No. 1,2 & 3 will be
Rs.12,50,000/- (Rupees Twelve Lakhs and Fifty Thousand Only)
and the earnest money deposit for each of the hypothecated
vehicle in Lot No.1, 2 & 3 will be Rs.1,25,000/- (Rupees One Lakh

and Twenty Five Thousand Only).

Lot Description of Hypothecated Movable Properties

1 |Hypothecation of ASHOK LEYLAND CA1615/42 H CC, (BS-VI),
Colour — NP Brown, Chassis No. MB1A3GCD2NRGY7516,
Engine No. NGHZ417305, 2022 Model, Fuel Diesel, having
Registration No.MH43 BX 6512 and registered with the Dy.
Regional Transport Office, Navi Mumbai, Maharashtra.

2 |Hypothecation of ASHOK LEYLAND CA1615/42 H CC, (BS-VI),
Colour — NP Brown, Chassis No. MB1A3GCD4NRGY7517,
Engine No. NGHZ417276, 2022 Model, Fuel Diesel, having
Registration No. MH43 BX 6513 and registered with Regional
Transport Office, Vashi, Navi Mumbai, Maharashtra.

3 |Hypothecation of ASHOK LEYLAND CA1615/42 H CC, (BS-VI),
Colour - NP Brown, Chassis No. MB1A3SGCDONRGY7515,
Engine No. NGHZ417307, 2022 Model, Fuel Diesel, having
Registration No. MH43 BX 6510 and registered with Regional
Transport Office, Vashi, Navi Mumbai, Maharashtra.

For detailed terms and conditions of the sale. please refer to the link

provided in the website of The Federal Bank Ltd i.e.
https://www.federalbank.co.in/web/guest/tender-notices

For The Federal Bank Limited,

Mr. Lecin C

Deputy Vice President - | & Division Head

Date : 15/02/2024 (Authorised Officer under SARFAESI Act)
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